Papers laid [5 December, 2019] on the Table 3

(c) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 174/17/19]
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. Notification of the Ministry of Personnel, Public Grievances and Pensions

Il.  Reports and Accounts (2018-19) of various Companies, Institutes and the SCL,
SAS Nagar, Punjab and related Papers

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH
EASTERN REGION; THE MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE;
THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES
AND PENSIONS; THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC
ENERGY; AND THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR.
JITENDRASINGH): Sir, | lay on the Table—

. Acopy (in English and Hindi) of the Ministry of Personnel, Public Grievances and
Pensions (Department of Personnel and Training), Notification No. G.S.R. 519 (E),
dated the 23rd July, 2019, publishing the All India Services (Performance Appraisal
Report) (Amendment) Rules, 2019, under sub-section (2) of Section 3 of the All
India Services Act, 1951.

[Placed in Library. See No. L.T. 1084/17/19]

I1. (A) A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013:—

() (a) Fifty-second Annual Report and Accounts of the Electronics Corporation of
India Limited (ECIL), Hyderabad, for the year 2018-19, together with the
Auditor’s Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.

[Placed in Library. See No. L.T. 1078/17/19]
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Papers laid [RAJYA SABHA] on the Table

@)

(b)

(b)

(b)

Fifty-second Annual Report and Accounts of the Uranium Corporation of
India Limited (UCIL), Singhbhum, Jharkhand, for the year 2018-19, together
with the Auditor’s Report on the Accounts and the comments of the

Comptroller and Auditor General of India thereon.
Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1077/17/19]

Sixty-ninth Annual Report and Accounts of the IREL (India) Limited, Mumbai,
for the year 2018-19, together with the Auditor’s Report on the Accounts

and the comments of the Comptroller and Auditor General of India thereon.
Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1079/17/19]

Annual Report and Accounts of the Institute for Plasma Research (IPR),
Gandhi Nagar, for the year 2018-19, together with the Auditor’s Report on

the Accounts.
Review by Government on the working of the above Institute.

[Placed in Library. See No. L.T. 1081/17/19]

A copy each (in English and Hindi) of the following papers:—

@)

(b)

(b)

Annual Report and Accounts of the Harish-Chandra Research Institute
(HRI), Allahabad, for the year 2018-19, together with the Auditor’s Report

on the Accounts.
Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 1080/17/19]

Annual Report and Accounts of the Semi-Conductor Laboratory (SCL), SAS
Nagar, Punjab, for the year 2018-19, together with the Auditor’s Report on

the Accounts.
Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 1083/17/19]



